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£ CAREER POINT LIMITED

Registered Office: CP Tower 1, Road No. 1, IPIA, Kota, Rajasthan 324005
CIN: L72200RJ2000PLCO16272, Phene: 0744-3040000, Fax: 0744-3040050
Website: www.cpilin, Email; investors@cpilin

Neotsza is hereby givan that meeting of Board of Directers of the Company s schedised
to be held on Wednesday, 117 Novembes, 2020, at its Registered Ofice, to consides
vaious tems inter afa Standalone & Consolidated Uraudited Financeasl Results of the
Compay far the quartar endad 30" Saptembot, 2020 Pursuant 1o 1his, e Comgany
has decided the cisure of tading window til 13° November, 2020

The sesd ndtice may be accessed on the Compary's website www.cpiin 2nd may alss
be accessed on the Stock Exchangs website at http:/wwaw bssudis com and
hittp:/ e nsamdia cam

vl . on—re-dan

For Caresr Point Limsted
Place : Keta {Rafasthan) Tarun Kumar Jain
Date 03 Nowember, 2000 M [Carporate B Legal Aftairs) & Company Secretary
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
UK L 8 @ E L LR L)
A D . SERSTR - PRIVA 2
RELEVANT PARTICULARS
1] Name of Corporate Debtor ARENA SUPERSTRUCTURES PRIVATE LIMITED

a7 g
SIESIE CASIE L |
[Mreciia Rarar st eie= sEmar a1 (wmive afFadal & o seo oy
mmmwm—fuﬁmr)ﬁrﬁwmaﬁ 2015‘:51%111?11153%31@—{1

_______ e ffavor.
1 HARTITEIRBIAN AT IUeegad= Urgde s
2. | giReagR S P @ fdfS |15 ST 2012

2._ Date of incorporation of Corporate Debtor | 15 June 2012

3. Authority under which Corporate Oebtor | RoC-Delhi
|is incorporated / registered

3| urlereeor g e aEl= syiNe [T oifF gt faeel]

'Wﬁ?ﬁﬂ/dﬁﬁ%ﬁ

4. | Corporate Identity No. ( Limited Liability | U701000L2012PTC237604
| ldenification No. of Corporate Debtor
5.| Address of the registered office and Flat No.14, Ground Floor, Pul Penlad Pur, DDA MIG,
| principal office (if any) of Corporate Debtor| Suraj Apariment, New Delhi-110044

:U?01 00DL2012PTC237604

4. | R qr!qu thHI\{d'-ISUI"i
s/ i <1l v e

5. | GTiie STaR & o e T | Tete TR 14, TT9S 9, G YaelTe 4R, S191
Wmu{qﬁaﬁg\aﬂ‘qm UHSTE ], R e, ﬂé feectt —110044

6. | Insalvency commencement dafe in 29th October, 2020 (Order uploaded on NCLT
| respect of Corporate Debior website on 2nd November, 2020)

6. FTUNCTTRR G HIUTHAOTAY | 2037dC¥ 2020 (3T UAHTerd] IS e T2
| sterHar s faf 2 -Tdav¥ 2020 &1 argars farar )

1.| Estimated date of closure of insolvency | 27th April, 2021
resolution process

8, Name and Registration number of the | Pawan Kumar Singal
insolvency professional acting as Interim | Reg. No.: IBBIIPA-001/1P-P01172/2018-2019/12229
IResqu(ion Professional

7. | v T sE O S Al D |27 oo 2021

A & gatgfE |
b SalRqeHEIF b AT b w9 udd gHR Rivd
ST ST ETHT ofleevr . IBBI/IPA-001/IP-P0O1172/

| T 3R R o R |2018-2019/12229

9. | Address & email of the interim resolution | MP-114, Pitam Pura, Delhi-110034
| professional, as registered with the board | pawansingal50@gmail.com

8. | SARA TR UIBIT BIGAT AR | Tadi—114, Grs gwr, Reei —110034
g e iuuag e pawansingal50@gmail.com

10./ Address & e-mail | Pawan Kumar Singal

to be used for Office Address: AVM Resolution Professicnals LLP (IPE)

correspondence | 8/28, 3rd Floor, W.E.A., Abdul Aziz Road, Karol Bagh, New Delhi - 110005

with the Interim | Email ; cirp arena@avmresolution.com

Res;oruh_on Dedicated Web link/Email id for claim submission for Home

| Professional Buyers/Financial Creditors: Web Link: hitps:/iwww.marketclearin//arena_ss
Or through CIRP website: https:/farenasuperstructures.in/
Email: cirp.arenahomebuyer@avmresclution.com

For Other Claimants mail : cirp.arena@avmresolution.com

10.| FafRewemErT ufmamwﬂma

(e, | Gt er vaT vdre RifeerT s e verren) (3rdiE)

Wq% 8 /28, 16 HTe, S&SU, sreg el 3roflol 918, @Ie a1, 78 el — 110008
‘iﬁ"fﬁ,

SN

$84d - cirp. arena@avmresolution.com

waffadafas /mradany @ fog sraraga o3 & fagdda
a3 S / 44 fe: https/iwww.marketclear.inf#/arena_ss
areftargamdY devirge @ AEaE 9 hitps /arenasuperstructures.in/

i cirp.arenahomebuyer@avmresolution.com

=1 grdenT & feru e cirp.arena@avmresolution.com

11, Last date for submission of claims 16th November 2020

1. | ZTaT R e g sifaH | 16 15 2020

12 Classes of creditors, if any, under clause (b)| Home Buyers under the Real Estate Project
of sub-section (6A) of section 21, ascertained | (Financial Creditors) of the Corporate Debtor
| by the Interim Resolution Professional

12 Id‘ld nH H"I'I'ﬂl"lwlh%l'lc*‘]alﬂulfl 21 Eﬁ? | Ehll-ﬁ_{c'_d"iculi a_'? ?ﬂ Q@E n‘ﬁa?:
4G (%) & Felil (@) B aed | (Frfrg orrem) & 98d oY wdEr
| arfafafdae ot a5t S At g |

13,/ Names of insolvency professionals identified| 1, Mr, Bhim Sain Goyal, Insolvency Professional
to actas authorised representative of creditors| (IBBI/IPA-002/IP-N00726/2018 -2019/12216)
inaciass(three namesforeach ciass) 2. MIr, Sandeep Khanna, Insalvency Professional
(IBBI/IPA-003/IPA-ICAI-N-00186/2018 -2019/12290)
3. Mr. Rajiv Malik, Insolvency Professional
(IBBI/IPA-002/IP-N00391/2018-2019/12115)

(2) Web link: hitps:/fibbi.gav.infhome/downloads or
from website https://arenasuperstructures.in or
Office Address: AVM Resolution Professional LLP
(IPE) 8/28, 3rd Floor, WEA, Abdul Aziz Road,
Karol Bagh, New Dethi- 110005
(b) Details of authorized representatives | (b) AR details available at website :

are available at: hitps:/larenasupersiruclures.in

14.; (a) Relevant forms
and

13, fareh A AR D SRRARD 1. it 1| A+ W, fearern e
G0 T T A PRIl ST e iere |(1BBI/IPA-002/IP-NODT726/2018 -2019/12216)
eI T AT (T Al & g de =) | 2 : =it wda @, Barer drb e
(IBBI/IPA-003/IPA-ICAI-N-00186/2018-2019/12290)
|3. oY wrofia wfere, fRaran dise=a
|(IBBUIPA-002/IP-N00391/2018-2019/12115)

Notice is hereby given that the National Company Law Tribunal, Principal Bench, New Delhi has ordered
the commencement of a carporate insolvency resolution process of the Arena Superstructures Private
Limited on 29th October 2020 (Order was uploaded on NCLT website on 02nd November 2020).

The creditors of Arena Superstructures Private Limited, are hereby called upon to submit their claims
with proof on or before 16th November 2020 (i.e. 14 days from the order upload date on NCLT website) fo
the interim resolution professional at the address mentioned against eniry No. 10.

The financial creditors shall submit their claims with proof by electronic means only, All other creditors may
submit the claims with proofin person, by postor by electronic means.

Afinancial craditor belonging fo a class, as listed against the entry No. 12, shall indicate its choice of
authorised reprasentative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class Home Buyarsin Form CA.

Submission of false or misleading proofs of claim shall attract penalties. Sdl-

Pawan Kumar Singal
Date: 04th November 2020  Interim Resolufion Professional for Arena Superstructures Private Limited

| Place: New Delhi

Reg. No.: IBBIIPA-001/IP-P-01172/2018-2019/12229 |

(=) 7 foia https //ibbi.gov.in/home/downloads
|?JTaTaIT-IT'E?}r hitps: Harenasuperstructures in
| d17rar e Tt udieH G B
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TR T & AT & 1 ST ) A o, 78 Reed) 3 v 29 SIRGER 2020 ) YA QURRGHY|
e fafies & fee wmie 3o sy aesa ko s & &1 arey R & (@rdy vadiverd) daage
TR 02 AqE 2020 1 a1 fia )
VT g wgde fafies & el § age T gl @l T 16 AN 2020 ) (4171 TR
HEHTEE UF ST UGS & AR ¥ 14 fore) areren 7d ain WA driReTe & R SR A1EeH 10 & wH
afel Wil O Sl Y 1 A S 2 |
1 SATOT ST T 9, ST G S0 elde 1 W Wl o 0 8 |
fieit Aot & s vt it errare S o wiafe W 12 & s weiteg 2, sifog sifif & w9 # @
F % Tog gfafte 9 13 & o SEaE A1 A 9 apear HiEeen # 9 o wE & Em i al &
rferper affRY @ o el 3 Frafia &

e
I

: TR/ —
T % ol apera s s ) e fr St e q—ﬂa;mﬁ;éa
f&=ia : 04 e 2020 T e e g e e e @ oy srafie S e

e A8 e Toll&NUTH.: |BBI/IPA-001/IP-P01172/2018-2019/12229




WEDNESDAY, NOVEMBER 4, 2020

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

—Mefcom Capitat-Markets Limited—

CIN: L74899DL1985PLC019749
Registered Office: Flat No. 18, 5 Floor,
Sanchi Building, 77, Nehru Place,
New Delhi-110019

NOTICE

Notice is hereby given that pursuant to
Regulation 29 of SEBI (Listing Obligations
and Disclosure Requirements), 2015 the
meeting of the Board of Directors of the
company will be held on Wednesday, the 11"
day of November, 2020 at 4:00 P.M. at the
Registered Office of the Company at Flat No.
18, 5" Floor, Sanchi Building, 77, Nehru
Place, New Delhi-110019, inter alia to take on
record and approve the Un-audited Financial
Results for the quarter ended 30" September,
2020 and any other matter as the board
considers fit.
Sd/-
Vijay Mehta
Date : 04.11.2020 Director
Place: New Delhi

CIN : L15133UR1990PLCO0238T0
Regd. Off. ; Lal Tappar Industrial Area, PO,
Resham Majr, Haridwar Road, Dahradun {UiL)
Ph. : 0135-2405234, Fax : 0135-2400235
Website | www.Naxfoodshd.com
Email : sacretarialiZufiexid.com

Notice
Notice |s heraby given that a
Meating of Board of Directors of
Flex Foods Ltd., will ba hald
on Tuesday 10™ November, 2020
at NOIDAwter-alia lo consider and
approve, the Unaudited Financial
Result for the Quarter & Six Months
ended 30" September, 2020.
This intimation is also avallable on
the website of the company al
www. flexfoodsiid.com and on the
wabsile of the slock axchange
www. Dseindia.com
For FLEX FOODS LIMITED
Sdi-
RAJESH DHEER
Company Secretary
FCS No. ; 3060
A-84 Ordnance Aparimants,

Place - Mew Delhi  Block-H, Vikaspur,
Date 03.11.2020 New Delhi-110018

Form Mo. INC-26
[Fursuant ta rule 30 the Companles
{Incarporation) Rules, 2014)
BEFORE THE REGIONAL DIRECTOR,
HORTHERN REGION, NEW DELHI
Iri the matiar of sub-section (4) of Section 13 of
Companies Act. 2013 and clause (3] of sub-nie (5]
of nde 30 of the Companlas {Incorporalion)
Rules, 2014
AND
In the matier of Durga Softelcom Privabe Limited
having ils registerad ofice af C-5/26, Wasant Elunj,
Hew Delhi- 110070 oo Patitioner
Wit b5 hesetiy given 1o the Gereral Public that the
company proposis 1o make applicalion o Iha
Cenlral Gowernmand under section 13 of tha
Companias Acl, 2013 seeking confirmation of
alieration of the Memorandum of Azsociation of tha
Company interms ofthe spacial resslution passed al
the Exira ordingsy general meeling held oo
150020 1o enable the company 1o change s
Registared Office fom “State of Delhi NCRT fo
“Siate of Haryana™
Any person whias2 interest is Bty to be affected hy
the propased charge of the reglstered ofice of the
campany many delhver &her an Be MU porlal
{weasmcagavin] by Rling Fnveston complain om o
cause o be delivarad or sand by regestared past of
nisher objections supported by en affidasit slating
the nature of hizher inderest and grounds of
appastcn b the Regicnal Director &l the sddregs 48
Flpor, IFCI Tower, 61 Mebru Flace, New Deli
10019 wihin foureen das of thiedabe of pulicalion
af this nalica with a copy $a the applcan! company
with a copyof the appicant company &t ils regstared
affica & tha eddress mentioned bakoa:
Reqd Office: C-5026. viasant Kun|, Mew Delhi- T
Corp Office: 418-419 Udyog \ihar, Phasg - IV,
Gurgram - 122015
For and on behalf of the Appican
Durga Softelecom Private Limited
Kabeer Sablok
Direclor

Duabe: 04112020 Din « (1I03B5S

KALYANI COMMERCIALS LIMITED
Regd off: BG-223, Sanjay Gandhi Transport
Nagar, GT Karnal Road, Delhi-110042
CIN: L65923DL1985PLC021453
E-mail:
kalyanicommercialslimited @ gmail.com
Website-www.kalyanicommercialsltd.com
Ph. 011- 43063223, 011- 47060223

ADVANCE INTIMATION OF BOARD
MEETING

Notice is hereby givenpursuant to
Regulation47(1) (a) of the SEBI (Listing
Obligations and Disclosure Requirements)
Regulations, 2015, that a meeting of the Board
of Directors of the Kalyani Commercials Limited
("the Company") is scheduled to be held on
Tuesday, the 10™ day of November, 2020,
at 05:00 P.M. at the registered office of the
Company situated at BG-223, Sanjay Gandhi
Transport Nagar, GT Karnal Road, Delhi-
110042, inter alia, to consider, approve and
take on record the Unaudited Financial
Results along with Limited Review Report of
the Company for the Quarter & Half Year ended
on 30" September, 2020.

For Kalyani Commercials Limited
Sd/-
Sourabh Agarwal

(Whole Time
Director & CFO)

——JDSFINANCE COMPANY LTD—
CIN:L65999DL 1984PLC018035
Regd. Office: 307, Lusa Tower Azadpur
Delhi - 110033
Tel No. 01140424242, Email Id info@jdsfinance.in,
Website: www.jdsfinance.in
NOTICE

Notice is hereby given pursuant to Regulation
29 read with Regulation 47 of SEBI (Listing
Obligations and Disclosures Requirements)
Regulations, 2015, that a Meeting of the Board
of Directors of the Company will be held on
Wednesday, 11" November, 2020 at 3:00 P.M.
through video conferencing inter-alia to
consider & approve the Un-Audited Financial
Results for the half year ended 30" Sept, 2020.
Further, in terms of Internal code of conduct for
prevention of Insider Trading in dealing with
securities of the Company, the Trading window
for transactions in the securities of the Company
has been closed since 1% October, 2020 for
insiders for the purpose of announcement of
aforesaid results. The said notice may be
accessed on the Company website and may
also be accessed at stock exchange website.

— SAHNDUSTRIES LIMITED —
Regd. off: 302, 3" Floor, C-2/4,
Community Centre, Ashok Vihar,

Phase-2 New Delhi-110052
CIN: L74999DL1991PLC045678
Email: saiindustries1609@gmail.com
NOTICE
Notice is hereby givenpursuant to Regulation 29

read with Regulation 47 of SEBI (Listing| |

Obligations and Disclosures Requirements)
Regulations, 2015, that a Meeting of the Board
of Directors of the Company will be held on
Tuesday, 10" November, 2020 at 3:00 P.M.
through video conferencing inter-alia to consider
& approve the Un-Audited Financial Results for
the halfyearended 30" Sept, 2020.
Further, in terms of Internal code of conduct for
prevention of Insider Trading in dealing with
securities of the Company, the Trading window|
for transactions in the securities of the Company
has been closed since 1 October, 2020 for
insiders for the purpose of announcement of
aforesaid results. The said notice may be
accessed on the Company website and may|
also be accessed at stock exchange website.
For SAI INDUSTRIES LIMITED

Fifteen Only}as ond 108 2020

craated ara enumeratad hereundar:

ROOF RIGHTS, DELHE11 D{IDE'
Diatad: (d.11. 2020
Place: Maw Dalhi

B | DUPLEX BOARDS LIMITED
Registered Office: H. Mo, 83, T/F Chawr
Bazar, Delht - 110006
Landline: {31)-11-41410139
CIM: L210900L1995PLC0662E1
Wb hittp:{fwww. biduplaxboard.com
E-Mail: shj@anandpulp.com
NOTICE
In Compliance of Regulation 29 read with
{Raqulation 47 of SEBI (Listing Oblgations and
Disclosure Requirements) Regulations, 2015,
{itig hereby informed that a meeting of Board of
Diraclors of tha Company is scheduled o be
held on Thursday, 12° November, 2020 at
[11:00 AM. at the Registered Office of the
Company al H. No. B3, T/F Chawri Bazar,
{ Del - 110006, inter-alia o consmder and aporove,
{the unaudited Standalone Financial Results of
{the Cormpany for the second quarter and half

year ended 307 September, 2020,
{The =said nolice may be accessad an fhe
[Company's wabsile wwa biduplaxboard.com
and also at the Stock Exchange website
[www bseindia.com

By Crder of the Board

BCC FUBA INDIA LIMITED

CIN: L513954P1385PLCH 2209

Regd |..|rh|:l-" 4 k.M., Swarghai Road,

Notice is hereby givenrpursuant to provisions
of Regulation 47 of SEBI (Listing Obligation
and Disclosure Requirements), 2015, thaf
meeting of Board of Directors of the
Company is scheduled to be held on
Tuesday, 10" day of November, 2020 at 3:00
P.M. at E-6, First Floor, Connaught Circus
New Delhi-110001, to consider and approve
inter-alia Un-Audited Financial Results along
with Limited Review Report for the Quartef
and Half Year ended on 30" September,
2020.

The information is also available on theg
Company's Website www.bccfuba.com and
also on the Website of Bombay Stock

—EKANMLEASINGANBFINANCECOHHIMTED-
CIN: L74899DL1993PLC055697
Regd. Office : No. 11, Rani Jhansi Road,
(Motia Khan), M.M. Road New Delhi Central
Delhi 110055
Email: ekam.leasing1@gmail.com
Website: www.ekamleasing.com
NOTICE
Notice be and is hereby given pursuant tg
Regulation 29 read with Regulation 47 of the SEB
(Listing Obligations and Disclosure Requirements
Regulations, 2015 that the meeting of the Board of
Directors of M/s Ekam Leasing and Finance Co
Limited will be held on Wednesday, 11th day o
November, 2020 at 2:00 P.M. at the Registereq
Office of the Company, inter alia, to consider ang
approve both Standalone and Consolidated
Unaudited Financial Results (Provisional) for thg
quarter ended on 30th September, 2020 and an
other matter with the permission of the Chair ang
with the consent of majority of directors present if
the meeting.
This intimation is also available on the website 0
BSE Limited (www.bseindia.com) where the
company's shares-are-fisted-amdomthe website o]
the Company viz www.ekamleasing.com.

MOTICE UNDER SEC. 13 (2) OF THE SECURITISATION AWD
RECOMSTRUCTION OF FINAMCIAL ASSESTS AND ENFORCEMENT
OF SECURITY INTEREST ACT 2002
Senl on 19092020 by Speed Post o (1) Més Metal Ming Enberprises |
(Borrawer| Through & Propristce, Mr. Devendra Rastogi. 5288, 1s1 floor, |
Thana Road Sadar Bazar Delhi-110006 (20Mr. Devendra Rastogl |
(GuerentcrMorigagor) &5, Jagrili Encleva, Anand Vihar,Dalhi - 190052 Alsa |
AL 0-235, Anand Vihar, 2nd Boor Dalhi-110092(3)krs. Ruchita HB-E-.":IQI

[Guaranio8E, JagfihEm:Lwe fnare 'u'uharl:lell'- 11{IL-'3.-.'

\'.'I‘h'-:'II.EGEapIIEi |'n|re-:l Bs a'1|:|' r-IEh'u F|u.l5E' ME'.'.II'_'IEIh |
You, commitled defaut in repaymant of leans and your Loan Accounl was |
dactared Non-pesfaming Assel on 062016, 25 suwch, a sum of RS, '
7,29,03, 815k (Rupees Seven CroreTwenty Mine Lakh Three Thousane |
Ebght Hundred apd Fifteen Only) s outstanding as on 31,08 2020 i
The intec Cepital Limited issued notice under the Act on 19.00.2020calkng |
upon you & repay the outstanding amourd of Rs. 7,28,03,815) [Rupees |
Sevan CroreTwanty Mine Lakh Three Thowsand Eight Hundrad and |

You are called upon 1o pay Rs. 7,29,03,815)- (Rupees Seven CroreTwenty |
Mime Lakch Three Thousand Elght Hendred and Fifteen Only) within 60 |
days fram the date of this nofice Tailing which bntec Capial Limiad wil ba |
consirained B axarcisa iks nghls of erfarcameant of secunly Intarast as aga'nsli
the Secured Assels given in the Schedule hereunder, This nolice & withou! |
prefudios o sy othes right ramedy available tothe Intec Capital Limited. |
SHEDULE: Tha specific details of the assals in which secunty Infarast is |

FOR JDS FINANCE COMPANY LTD .
DATE : 03.11.2020 Sd/- For B J DUPLEX BOARDS LIMITED , the Boarg
Sd-| | p| ACE : DELHI NIRAJ KUMAR SINGH sq. | Exchange(BSE) where the Company'q | - EKAM LEASING AND FINANCE CO. LIMITELD
Date : 03.11.2020 Ajay Jain MANAGING DIRECTOR) | Date: 03/11/2020 DIVYAMITTAL | Sharesarelisted. o sd
Place : Delhi Managing Director DIN: 00233396 | Place: Delhi COMPLIANCE OFFICER For BCC Fuba India Limited (Rekesh Jain
Place: New Delhi SdA Chairman Cunm
S ——— ; Date: 03.11.2020  Dinesh Kumar Yaday | Place: New Delhi Managing Directo
INTEC CAPITAL LIMITED SPACE INCUBATRICS TECHNOLOGIES LIMITED Company Secretary & Compliance Office\;| Date: 03.11.2020 DIN- 00061737

Publication Demand MNofice CIN : L17100UR2016 PLOD&4473

Regd, Office: Pawan Puri;
Muradnagar, Distt. Ghaziabad
Uttar Pradesh-201206 (India)

Phone: 01232-261288
E-mail: spaceincubatricsigmail.com
www.spaceincubatrics.com

NOTICE
Motice 5 hereby given that pursuant
to Regulation 47 of the SEBI
(Listing Obligations and Disclosure
Requirements) Regulations, 2015, a
meeting of the Board of Directors of the
Company will be held on Thursday, the
12" Movember, 2020 at its registered
office to consider and approve the Un-
audited FRnandal Results for the quarter
and half year ended 30" Septembser,
2020 armong other things.
A copy of the said Motice and the
Un-audited Finandal Results shall
alsa be available at the Company’s
webhsibte  www spaceincubatrics. com
and the Website of the Stock
Exchange B5SE: www.bseindia.com.

Date: 31.10.2020

SIR  SHADI LAL ENTERPRISES  LIMITED
Regd. Office : 4-A, Hansalaya,15, Barakhamba Road, New Delhi -110001
CIN : L51909DL1933PLC009509
Website-www.sirshadilal.com E-mail- udsm_shamli@sirshadilal.com
NOTICE

Notice is hereby given that pursuant'to Regulation 29(1)(a) of the SEBI (LODR)
Regulations 2015, a meetlng of the Board of the Directors of the Company is
scheduled to be held on 7" November, 2020 to consider and take on record the
Unaudited Quarterly Financial Results for the quarter and half year ended 30"
September, 2020 by Electronic means/Video Conferencing. Further, the trading
window for dealing in the Company's securities by the Directors/designated
Employees and their relatives will remain closed upto 48 hours after the results
pursuant to the meeting are made public.

for Sir Shadi Lal Enterprises Limited

Sd/-
Place: New Delhi Ajay Kumar Jain

Company Secretary

SHYAM TELECOM LIMITED

CIN: L32202RJ1992PLC017750
Regd. Office: Shyam House, 3, Amrapali Circle Vaishali Nagar, Jaipur-302021,
Rajasthan, India Ph.: 91-141-5100343, Fax: 91-141-5100310
Website: www.shyamtelecom.com, Email: investors@shyamtelecom.com

By the order of the Board
MORTGAGED ASSETS:: (1) D219, ANAND VIHAR, ZND FLODR l.l'..'l'|'|--|I For Space Incubstrics Ta:hnulngsldr_:ll Limited
AUTHORISED CFFICER, | Place: Muradnagar (Khushbu Singhal}
INTEC CAPITAL LTD. | Date: 02.11,2020  Company Secretary

Exchange's website al www bssindia.com,

Place : Jaipur
Dated : 03.11.2020

PREM SOMANI FINANCIAL SERVICES LIMITED

Registerad Office: 42, Jai Jawan Colony, Scheme No. 3 Durgapura,

Jaipur-3020158, Rajasthan -

Email Id: limitedpsfsi@gmail.com « Website: hitps:'www.psfs.co.in
CIN: LET120RJ1991PLCDOG220

NOTICE

Pursuani to Reguiation 47 of the Securties and Exchange Board of India (Listing
Dbligations and Disclosure Requirements] Requlations, 2015, nolice is hereby given that
the meeting of the Board of Directors of the Company will be held on Tuesday, 10th
MNovember, 2020 at 12:00 P.M., al the registered office of the Company at 42, Jai Jawan
Colony, Scheme -3 Durgapura, Jaipur-302018 [Rajasthan). inter alia 1o approve the
unaudited financial resulls of the Company, for the quarterhall year ended on 30th
September, 2020 along with Statement of Assat and Liabilities as on that date and Cash
Flow Statement for the half year ended on 30th Seplember, 2020,

This Infimation is also available on Company's website at www.psfs.coln and on Stock

For Prem Somani Financial Services Limited

Contact No. 9829051268

Sd/-
Mawal Kumar Somani
Managing Director
DIN: 08094850

- 208001,

VIKALP SECURITIES LIMITED |

Regd. Office: 25/38, KARACHI KHANA,
KANPUR, UTTAR PRADESH- 208001
CIN- L65993UP1986PLC007727, Contact No: 0512-2372665
Email Id: vikalpsecuritieslimited @ gmail.com
Website: www.vikalpsecurities.com
NOTICE

NOTICE is hereby given that pursuant to the Regulation 47(1) (a) read
with Regulation 33 and Regulation 29 of SECURITIES AND
EXCHANGE BOARD OF INDIA (LISTING OBLIGATIONS AND
DISCLOSURE REQUIREMENTS) REGULATIONS, 2015, a meeting of
Board of Directors of Vikalp Securities Limited will be held on
Wednesday, 11th November, 2020 at 02:00 P.M. at the Registered
Office of the Company at 25/38, Karachi Khana, Kanpur, Uttar Pradesh
inter alia, to consider and approve the unaudited Financial
Results of the Company for the quarter ended on 30th September,
2020. The said information is also available on the website of the
Company www.vikalpsecurities.com and on the website of Bombay

Stock Exchange Limited www.bseindia.com.

Date: 03th November, 2020
Place: Kanpur

Managing Director (DIN: 00687890)

For Vikalp Securities Limited
Sd/- Arun Kejriwal

DELHI TRANSCO LIMITED

HOTICE INVITING E-TENDERS

following works:

website https:govtprocurement.dethi,
2020 DTL_ 196068 1

(31120 respectively

Delhi Transco Ltd, a Government of NCT of Delhi Undertaking, invites onfine benders for

1) Tender No.T19P107912: Supphyifixing/instaiiation of Signage Boards (Main Gate, Roof
Top and Direction) at various 220 kW and 400 kv Grid Sub Stations under DGM{T )0&M
South Circle, East Circle and Mehraul Store. 21 Tender No.T20P108412; Procuwrement of
322 70 inch DLP video wall alang with its assocated equipment and software and chl warks
for renovation for control cenfre at 220 kW Maharani Bagh. 3) Tender No. T19P108122:
Procurement of spares and overhauling of |solators installed at 220 kY IP Sub Station,
4) Tender No.T20P108398: Supply, Inslallation & Commissioning including civil warks of
30 Meter 350 Watt LED based High Mast Lightning Sysiem in 220 kv sub stafion of
GM(O&M)-2 Cirdle, 5) Tender No.T20P108396; Conversion of existing 66 kY Bus Bar from
Twin Zebra o Quad Zebra at 220 kY sub station Scuth of Wazirabad under Manager [T)
O5M E-4. Last date for bid submission: (2011 2020 for slno 1), (20112020 for sl.no 2},
{07.12.2020 for sl.na.3), (24,11 2020 for sl.no.4) & (02.12.2020 for f.no.5) at 1.00 p.m.

For downlogding of iender documents and further details pleass visit website Delha Govl
w.in Tender ID No2020_DTL_195938 1,
2020 _DTL_1855839_1,
2020 _DTL_196008 1 respectively and DTL websie www.dtlgov.in

7923-231020, DTL-TA27-271020, DTL-ra22-231020, DTL-7929-271020 & DTL-7947-

2020_DTL_196082 1 &
w.in Unique Mo, DITL-

= | SANGAL PAPERS LIMITED
eg. Office: Vill, Bhainsa, 22 Km,
Mierut-Mawana Road,
E-mail; sangalinvestors 1980 @email.ocom
Website: www.sangalpapers.com
NOTICE
Matice - is hereby given pursuant to
Exchange Board of India (Listing
Dhligations and Disclosure
any other [aw(s] applicable, if any that
Meeting Mo, 06/2020-2021 of the
the Quarter ended 30" September,
2020 is scheduled 1o be held on
at 12:00 P.M. at registered office of the
company at Vill. Bhainga, 22 Km,

@: CIN- L21015UPL9E0PLC00S138)
L=
Eawana, Meerut, UP-250401
PH: 01233-271515, 274324

Regulation 29 (1) of Secwrities and
Requirements) Regulations, 2015 and
Board of Directors of the Company for
Thursday, 12" day of November, 2020
Meerut-Mawana Road, Mawana,

Meerut, UP-250401, to consider,| |2 |Date of noorporaton of Corporate Debior | 15 June 2012

approve and take on record, among| |1 Aiithonty under which Carporate Dablor | ReC-Delhi

other things, the Upaudited is incorparated | registerad

Standalone Financial EESuILf. for the 4 | Corporata idantty Mo, | Limiled Liabiity | U70100DL2012PTC23T604

guarter ended on 30 September, idenafication Mo, |:f Corparate Debtor

2020 and other matters as per agenda| —

of the meetin E . ET h e| |5 |Address of the ragistered offica and Flad No. 18, Ground Floar, Ful Pahiad Fur, DDA MIG

Motice of Board Meeting may
be acceszed on Company's website
www.sangalpapers.com and
Stock Exchange's website

For Sangal Papers L'm't;lr;d_' & | heare and Regestration number of the Pawan Kumar Singal
Arpit Jain ingolvency professional acting as nferm | Reg. Now: IBBVIPAG01P-PI1 722018201 12229
Resalution Professional
Flace : Mawanz  Company Secretary cum — i i
Diale - 09415020 Compliance Officer | | | Address & emal of the interim resclusion | MP-114, Pitam Pura, Defi-110032
professional, a5 registenad with e boand | pawansingal 5@ gmail.com
[Fursuant o HEZT;:EH'&HI“H‘:FTEE {incarparation Tiky AR (e 0N | PN T MRS
B Bk fﬂ EAMpArEIn | 1 o be used for | Office Address: AVM Resalution Professionals LLP {IPE]
NORTHERN REGION, NEW DELMI Wi e inenm | Email : cirp.arena@avimresciuliancam
i The matier of sui-sechon 4) of Seclion 13 of Resolfion | Dydicated Wab nk/Emall id for claim subméssion for Home
Companiss fcd, 2013 and claues () Frofessianal | Byyars/Financial Craditors: Wb Link: nltps.iiwwwmarketciear inarena_ss
of sub-rukz (5} of rule 20 of ine 'ET"E""ES | Or through CIRP website: hilps:\arenasuparstruciures.in/
['"“mumg"'ﬁ & | Email: cirp.arenahamebuyerfavmresaiution com
In e malter of Sdreen India Private Limited | For Other Claimants mall : cirp.arena@avmresciution.com
eviny 1 reg""r'q'!;:"é:'eﬁli_ﬁ“' Ei %ﬂ%%“ Vasani Kury, | 7 Lastdatef furs.lt:mts:s.:url ofclaims 161k Movember 2020
.. Patitioner| |12] Classes of craditors, lfan:.' under dausa (b} Home Buyars undar the Real Estate Project

Molicas i hainetny given 1o Bhe Genweral Pullic Sl the
pampany proposes to make appication o the
Central Gowemmend vnder secfion 13 of the
Companies Act, 2013 seeing confrmation aof |
alleralion of the Memorandum of Assagation al the
Company inlerms of Se special resclution passed al
the Exira ordinary general mesting held on|
1802020 to enable the company o change its |
Registared Offica from “State of Delthi NCR " 10|
“State ofHaryana", [
ANy pesrgon whise inbentsd 5 lRaky b be alleched by
the propased change of the recistered office of the
campany may deliver aither on the MCA-21 portsl
{wiwew.mica govint by Sling investor complaing foem or |
cause: Lo be delivened or send by negistensd posl al |
his'her ctyecions suppated by an affidait staing |
the natwe of histher inlerest ard grounds of |

appasition to the Regional Direciar at tha addrass 4f k

th Floar, IFC Tower, 81 Mahru Place, Meaw Dalhi -
110019 within Surlesn days of he date of publication
of this notice with & capy 1o the applcant company
with & copy of the epplbcant company at its registanad
affice al tha addrass mantiorad balaw:
Regd Office: C-5/26, VazanlKunj, Mew Dalhi-70
Corp Office: 17, 18, 15 & 30 Haan Comphis,
Eleclranic Udvog Vihar, Phase - IV, Gunagram
fx2015

For and on behalf of the Applicant |

f-i-nanci“.ep. .in

Notice

Pursuant to Regulation 47 of Securitiesand Exchange Board of India (Listing Obligations
and Disclosure Requirement) Regulations, 2015, Notice be and is hereby given that the
Meeting of the Board of Directors of the Company will be held on Thursday, 12th day of]
November, 2020, at 02:00 PM through virtual video conferencing, to consider, approve
and take on record the Unaudited Financial Results for the Quarter and Half Year ended
30th September, 2020.
This information is also available on the Website of the Company at
www.shyamtelecom.com and on the websites of the Stock Exchanges where shares of]
the Company are listed at BSE Limited (www.bseindia.com) and National Stock
Exchange of India Ltd. (www.nseindia.com).

By the order of the Board

For SHYAM TELECOM LIMITED,
Sd/-
Place: New Delhi PRABHA'{' TYAGI
Date: 01* November, 2020 COMPANY SECRETARY
1 FORM A
PUBLIC ANNOUNCEMENT

{Under Kegulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

ARENA SUPERSTRUCTURES PRIVATE LIMITED
RELEVANT PARTICULARS

.| Name of Corporate Debtor

ARENA SUPERSTRUCTURES PRIVATE LIMITED

principal affice {if any) of Corporate Dedtor

Sura .ﬂ.aarnmnl Mew Dethi-110044

Irsntvancy commencament date in
respect of Corporate Deblor

Estimated date of clesura of nsolvency
resolufion process

2% Oclobar, 2140 {Order uploaded on KCLT
wibsite on Znd Movember, 2020)

27 Agril, 2021

NETWORK LIMITED

Regd. Office: W-18, Okhla Industrial
Area, Phase [, Mew Delhl = 110 020,
E-mail id: network, limitedi@gmail .com
Website: www.networklimited.nat,
Ph. Mo.: 011-41067060
CiN: LE22030DL1989PLC034T73T

NOTICE

Pursuant to Regulation 29 of the
Securilies and Exchange Board of India
iListing Obligations and Disclasure
Reguiremaents) Regulations, 2015,
Modice is hereby gren that a Meetng of
the: Board of Directars af the I3IIIr'r'lll.‘---u“.ll'lfgu' L3
scheduled to be held on Tuesday, 10
day of November, 2020 at 0Z:00 P.M,
inter-alia, to conslder, approve and lake
on record the Un-audited Financial
Resultz of the Company for the quarter
and haif year ended 30th September,
2020,

For Metwork Limited
Bdi-

Umang Sethi
Director

Date: 03.11.2020
Place: Mew Delhi

TEC 2
IEC EDUCATION LIMITED
Regd Office: M-92, Connaught Place,
MNew Dalhi - 110001
CIM: LT48580L1994PLE0E105]
E-mall ID: cs@iecgroup.in
Wabsite: www.iscgroup.in
NOTICE

Medice is hereby given pursuant 6 Begutalsan
47 read with Requistion 28 and 33 of the
Sacuribes Exchanga Board of India (Listing
Oligations and Disclesure Reguirements)
Requlalicns, 2015, that & mesting of the Board
of Directors of IEC Education Limited (“1he
Company”] will be hald an Thursday, the 129
Ciay of Movernbar, 2020 al E-Z16. East of Kadash
Mew Delhl = 110065 at 04:00 PM., inter-alia, to
consider and epprove the Unaudifed Financial
Results of the Gempany for the quarter and half

year endad on Saptember 30, 2020,
Further, details are also availabla on the websile
of the: Company L2, at waw Scoraup, A and also
orn the wabsila aof BSE limited ie
www bseindia.cam where the shares of the

Company are listed,

Far IEC Edwzation Limitad
Sdi-

Date: 03,719, 2020 Wavin Gupla

Classifieds

ER R T

I, Ashwani Gautam s/o
Brajmohan Gautam r/o
Village: Nagla sarua The:
Gabhana, Distt Aligarh, UP-
202142 do hereby solemnly
declare that | have changed
my name from Ashwani
Gautam to ASHVANI KUMAR

0040553524-1

PUBLIC NOTICE

i1 i tor general infarmation that |
Sandrambam Presty Chanu 00D Shin
Sandrambam Ingocha Meitei resding
at Leimakhong, Senapatl, Manipur-
Ta5002 (present address: Himoo2E
bhgap Singh Apartaent, Mahipalpur
Meel Gagan School Mew-Dealhi
110037} declare that nama of ming has
by wrongly wrtlen as Spreety chanw
in HOFG Bank . The actual name of
mine is Sandrambam Presty chanu
respectmely which may be amended
accordnglyli & certidied that | have
camplied with other legal
reguirgments in this connection,

Flace: Delh Managing Déectar
DIM: 00087128
@ - Rama Steel Tubes Ltd.

Regd, Offtce: B-5 3 Flear, Man Road,
Ghazipur, New Delhi-110098
CIN: LZ7201DL1974PLCO0T1 14
Tel.: +91-11-43446600
Email: imeslors@ramasios.com
Website: www ramasteel.com

NOTICE

Pursuznt to Regulation 4701 of SEBI (LODR)
Requlafions, 2015, Mofice & herehy given that a
meeting of the Board of Directors of the Company
wil be held on Wednasday, November 11, 2020
inder aha, 1o approve the unaudibed standalens
and consobdated financial resulis of the Company
for the guartes and hRalf year endad 30009 20200
The Intimation 5 alse availzhle on website of
Company i.e. waw ramastesd com; of BSE Lid i.e
www bseindiz.com and of National Stock
Exchangs of India Lid e wwwnseindidcom.

Further, Trading Windaw was dosed from Ociober
1, 2020 unbl Bve axpery of 48 hours afber dectaration
of unaudted financial results of the Company for
the quarter and ha¥f year anded on 3009 2020

For RAMA STEEL TUBES LIMITED
Bdi-
Place: New Delhi  (Naresh Kumar Bansal)

Date: 03.11.2020

Managing Director

Hig g the |1Erl‘ha?-:r- ul qanaral :luh!-:

Fal my clents Sh. Chander Parkash gf.
£h. Sohan Lal, Ao H.noB-164, Knshna
Magar, Defi-51, has revoked and
canceled his FAMILY WILL dated
1482200 executed in $ha name of ks
apn Sh, Sandesp Gurnd Ria Hoimd, B-164,
wrishna Nagar, Delhi-51. in respected of
share af kg 3l the praperies, Any pargan
daaing with sald s0n Eh Sarvdaep Gund
with respect (o fhe said properties, shall
b doing i 2t hahen el oen nak and
costand further ary parson having sort of
righil, lille, ciaim ol any nabure in respacdal
#na aforesaid property by wirlue of the said
FAMILY WILL. may. pul farth his daim
wilren 15 2&ys from Fe publicaton ol the
nafice, falling which & shall be deamed
Fal lhere are po daims pending o
craglad or praposed Lo have bean created
arsl the slomsaid properlies by wriue
the sakd FAMILY WILL

DEEFANSH DHAMLIA (ATOCATE)
O ma 8, w1344, Ssalalpur, janakgu,

Feeww Delhi-110058

Wy chent Sl Amril Kaur Wia Gurdil
singh Rio CC-34-F, LiG Flal, Han
Magar, Delhi-64, have disowned her
son Wuldeep Singh, debaming him
from all her moveable and

PROGRESSIVE FINLEASE LIMITE
CIN: L65910DL1995PLC064310
Regd. Office: S-2 GROUND FLOOR PLOT
NO.- A-2/3, Lusa Tower, Azadpur,
Delhi-110033
Tel No. 01140424242,

Email Id info@progressivefinlease.in,
Website: www. progressivefinlease.in
NOTICE
Notice is hereby given pursuant to Regulation 29
read with Regulation 47 of SEBI (Listing
Obligations and Disclosures Requirements
Regulations, 2015, that a Meeting of the Boarg
of Directors of the Company will be held on
Tuesday, 10" November, 2020 at 5:00 P.M
through video conferencing inter-alia to conside
& approve the Un-Audited Financial Results fo

the half year ended 30" Sept, 2020.
Further, in terms of Internal code of conduct fo
prevention of Insider Trading in dealing with
securities of the Company, the Trading window
for transactions in the securities of the Company
has been closed since 1% October, 2020 fo
insiders for the purpose of announcement o
aforesaid results. The said notice may bg
accessed on the Company website and may
also be accessed at stock exchange website.
FOR PROGRESSIVE FINLEASE LTO
Sd/
Rajeev Jain
Managing Directo

Date : 03.11.2020
Place : Delhi

af sub-sechon (BA) of sechon 21, ascerlainad
byt Irderim Fiessolfion Professianal

(Financial Creditars) of tha Corporate Diebior

| Mames of insohvency professionals identifed

ba &l &5 authansad eprasantaiva of credlons

1. Mr. Bhim Sain Goyal, insolvency Professianal
(IBBUIPA-Q02IP-MODT26/2018 -201812218)

in@class(fineenames forgach class) 2, Mr. Sandeep Khanna, Insalvency Professional
(IEBUIPA-DOHIPA-ICALN-J0 186201 8 20991 2290
3. Mr. Ragiv Malik, Insolvency Professional
(IBBUIPA-0HIP-MOLA512018-20191 2115)
14| (2] Relesant forms [a) Web link: hitps:ibbi govinhome/downioads ar
and froam website hiips:\srenasuparstructunes. in or

1] Detaiz of suthonzed rapresantaives
ane avalable al.

Office Address: VM Besclulion Professional LLP
[IFE) &f2a, 3rd Floor, WEA, Abdul Aziz Road,
Karol Bagh, Mew Delhi- 190005

{b) AR detaits available at websile :
hitps:liarenasuperstrictures.in
Motice: i haraby i giver that the Natonal Comparny Law Tribunal, Princpal Benich, New Debi has crdarsd
fhe commancement of & corparate insabvency raselufion process of the Arena Superstructures Private
Lirnited on 23¢h October 2020 (Orderwasupleaded on MCLT website on (2nd Movember 2020),

| The creditors of Arena Supersiructures Private Limited, are haraby called upon o submi thesr claims
wilh proaf an ar balore 16th November 2020 {i.e. 14 days fram tha andar uaload dabe on MCLT wabsite| o
tneimterim resokution professiangl al the acddress mentioned againstening Mo, 10,

i The Enancigl creditors shall submit thesr clzirms with procs by electronic means oy, All oiher oreditors may
uiomit thi claims with proafin person, by post or by elecironic means

A financial credior belonging to a class, as lisled against e entry Moo 12, shall indicate its choios of

AAR SHYAM INDIA INVESTMENT

COMPANY LIMITED
Regd. Office: B-42, Lower Ground Floor,
Panchsheel Enclave, New Delhi - 110017
CIN: LET120DL1983PLCO1 5268
Tal: 011-45626809,
Email: infoiaarshyam.in

NOTICE OF BOARD MEETING

Motice is hereby given that pursuant to
Requlzton 29, of the Securities and Exchange
Board of India (LODR) Regulations, 2015, a
meating of tha Board of Directors of the company
is scheduled to be held on Tuesday, 10th
Movember, 202] at the registered office of the
company at B-42 Lower Ground Floor,
Panchsheal Enclave, Mew Delti- 110017 b inber-
alia, cansider and apprave the Unaudited
Financig Results of the Company for the Quarter
and half year ended an J0th September, 303,
Further, in accordance with Coda of Conduct for
Frevention of Insider Trading framed by the
Company purguant b the SEBI [Prohibition of
Inzider Trading] Regulations, 2015, the frading
window far dealng m the sharas of the Campany
far all Directors/OfficersiDesignated Employess of
the Company, shal reman ciosed for the purpose
of declaration of Unaudided Financlal Resulls of

mmovable properiss dug o his
misbehavior and misconducl If
anybody dealing with him
whalsoaver shall be doing so at his/
hertheir own rnizk, cosl and
respansbiity. My chent wil not be
responsible in any manner

Whats0ever,
Kamal Singh [Advocate)
Ch.no.512, Rohini Courts, Defhi-35

P ULB [0 i)
otice 1S hereby given to
public at large that my client Neet
Gupta W/o Bhupender Gupta R/
364/3, Anand Puri, Devi Pura
First Bulandshahar, Uttar Pradesh
203001 (Mobile No. 7827153533
Mr. Anand Kumar Gupta offered t
my client to sale a one shop
bearing no. D-240, Gali No. 10
CR Road, Laxmi Nagar, Delhi
110092 and also assured that he i
registered owner of the aforesai
shop no. D -240 and the property i
free from all types of claim
dispute, decree etc. If any person
financial institute/ bank/ authority
board have legal rights aforesai
contact at following addres
within 15 days of the publication
No claim shall be entertain anc
same will be considered as waive
and abandoned.
Gulshan Pal (Advocate
Ch. No.F-61 O{I

Karkardooma Courts, Delh
Mob. 813087477

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

Sybly Indusitries Lid.

CIN - L17111UP198EPLCODOS594
Regd. ce: Pawan Puri,
Muradnagar, Ghaziabad (U.P. } :Inl.znﬁ
Wehsite: www.sybly.

Email: iyh-l]h&ﬂdlﬂn‘lallﬂum, Ph: 01231-151521

MOTICE

MWotice is hereby given that pursuant
to Regulation 47 of the S5EBI
{Listing Obligations and Disclosure
Requirements) Regulabions, 2015, a
meeting of the Board of Directors of the
Company will be held on Thursday, the
12" Movember, 2020 at its registered
affice bo consider and approve the Un-
audited Financial Results for the guarter
and half vear ended 307 September, 2020
among obher things.

A copy of the said MNotice and
the Un-audited Financial Results
chall also be avallable at the

: Tl Sd india Private Limited | ] ; fie G fiar the Chuard d hall ded - i H
ate: 4 November, 2020 D1 02168346 ____PRI20-2128 T Sikander Beh | authorsed reprasentative rom among the frse nsolvency profescionals sted againstentry No fatoact| | Mo SERI T e ot B TR M | | rmpany's webstie vt sybly.com and
. . All Corrigendum/Addendum’ Amendments/Date of Extension/Clarifications, if any, Dirgchoe| {as euthonsed rapresentzfive of the class Home Buyers in Form CA. : A b i ; g
Place: New Delhi to the above tender/e-tenders would appear only on the above mentioned websites. [SEEICRERIFE Oin - 08343122 | | Submission of false or misleading proofs of claim shall attract penalties. 120y W, 1) LR Bim L | [ERRs NI DERIRCALCON,
: i i E_H‘; For Aar Shyam India Investment Co. Lid. By the order of the Board|
awan Kumar Singa (518
MONEYBOXX FINANCE LIMITED Date: 041h November 2020 Inlerim Resalulion Professianal for Arana Supesstructuras Private Liméed | | plase: New Delhi Princy Anand| | pace: Muradnagar Hrﬂ?gﬁﬂ’l’;ﬁ’ﬂ;
(FORMERLY DHANUKA COMMERCIAL LIMITED)  Place: Mew Del Reg. No.: IBBIIPA-DIIP-P-IT7 2218201812228 | | Date: 03.11.2020 Company Secretary | | Date: 02.11.2020 Company Secreta
CIN: L30007DL1994PLC260191 —
Registered Office: 523-A, Somdutt Chamber-I1, 9, Bhikaji Cama Place, New Delhi - 110066 ﬂ.EﬁHWAl. HUFLEH BDAHD MlLLE LlM ITED
Phone No.: 011-45657452,Email Id: info@moneyboxxfinance.com, www.moneyboxxfinance.com CIN: L99999DL1984PLCO19052
Ragd. Office: 217 Agarwal Prestige Mall, Plot Mo, 2 Community Center, Alogn Road Na, 44, Pitampura, Delhi - 110034
(Rs. in Lacs) Website: www agarwalduplex.net
S. Particulars Quarter Ended Half Year Ended Year ended UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & HALF YEAR ENDED 30TH SEPTEMBER 2020
No. 30.09.2020 | 30.06.2020 30.09.2019 30.09.2020 30.09.2020 31.03.2020 (STANDALONE) (% In Lakks)
(Unaudited) | (Unaudited) | (Unaudited) (Unaudited) (Unaudited) (Audited) a1 30-Sep-20 30-Sep-20 30-Sep-19 30-Sep-18 30-Jun-20 31-Mar-20
. - i £ - Particulars 3 months & months 3 months & moenths 3 months 12 months
i Na.
1. | Total Income from Operations 220.72 211.37 48.25 432.09 116.68 417.01 o [Unaudited] | {Unaudited) | [Unaudited] | [Unaudited] | (Unaudited) (Audited)
2. | NetProfit/ (Loss) for the period (Before Tax, Exceptional (44.53) (90.26) (90.90) (134.79) (88.88) (340.98) 1 | Totl Income from Operations 3408 02 4894 97 JABR AT 7899 25 148695 1535185
and/or Extra-Ordinary items) 2 [Net Profit/ (Loss) for the period (before Tax, 19.19 51.63 4046 B4.23 32 .44 160.89
3. | NetProfit/ (Loss) for the period before Tax (after Exceptional | (44.53) (90.26) (90.90) (134.79) (88.88) (340.98) Excaphional pncir Extrao oy jamel
Oreli ; 3 |Net Prodit f{Loss) for the pericd before tax 19.19 51.63 37.06 B1.63 3244 16089
and/or Extra-Ordinary items) - 5
{after Exceplionad andior Exdraordinary
4. | NetProfit/ (Loss) for the period after tax (after Exceptional (48.61) (87.97) (86.49) (136.58) (83.28) (354.80) items )
and/or Extra-Ordinary items) 4 |Met Profif f{Loss) for the pericd afler tax .0 3316 28.41 fi.41 24.25 114,16
; ; . {after Excaptional and’ar Extraordinany
5. | Total Comprehensive Income for the period (Comprising (48.61) (87.97) (86.49) (136.58) (83.28) (354.80) items)
Profit/(Loss) for the period (after tax) and other 5 |Total Comprahensive Income for the pariod 591 33.16 28.41 60.41 24 25 111.00
Comprehensive Income (after tax)) [Compasing Profit fiLoss) for the pericd
. . . (aftar tax) and Othar Comprehensive Income
6. | Paid-up Equity Share Capital (net) 2,008.17 2,008.17 1,674.35 2,008.17 1,674.35 2,008.17 {after tax)]
7 Other Equity 704.46 G | Equity Share Capilal 138000 1350.00 1350.00 1350.00 1350.00 135000
8. Eaming Per Share (Face value Rs. 10/-) T |Reserves (excluding Revaluation Rezersa) 1427 59 1427.58 1342.7 13427 1427.50 1427 59
as shown in audited balance sheet of
a) Basic (0.24) (0.44) (0.52) (0.68) (0.50) (1.77) previous year
- & | Earnings Per Shara
(b) Diluted (0.24) (0.44) (0.52) (0.68) (0.50) (1.77) (o Rs. 10/- each)
Notes to the standalone financial results: 1. Basic 0.07 0.25 0.21 0.45 0.18 0.85
1 The above is an extract of the detailed format of Quarter and Half Yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations - 2. Diluted 0.07 0.25 0.21 0.45 1L 0.85
and Disclosure Requirements) Regulations, 2015. The full format of the Quarter and Half Yearly Financial Results are available on the websites of the Stock Exchange :"“"“"?I_m aboww Is-amexiractof the dataiisd farmat of uarisdy & Faif yaary Linsudisd Financil Reslt fied with-ths Stock Exchangss
T y [y . i LR | M | L]
(www.bseinalia.com) and Moneyboxx Finance Limited (www.moneyboxxfinance. com) under Regulation 33 ofthe SEBI {Listing and Other Disclosure Requirements ) Regulations, 2015, The full format of the Quartery & half
2 The Financial Results have been reviewed by the Audit Committee and approved by the Board of Directors in its meeting held on November 03,2020. yeary unauditad Financial Resulls are availabla on Stock Exchange wabsitas (www.msei.in).
2.  Theaboveresulis were reviewed and recommended by the audit committee and taken on record by the Board of Director at its meeling
Forand on Behalf of Board of Directors of held on03. 11,2020 and the Statutary Auditor have carmed Limited Review of the same.
MONEYBOXX FINANCE LIMITED Agarwal Duplex Board Mills Limited
Sd- Sd/-
Deepak Aggarwal ) MNeeraj Goel
Date: 03/11/2020 Whole-time Director Place : Delhi Managing Director
Place: New Delhi DIN: 03140334 Date : 03.11.2020 DIN: 00017498
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